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CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR
CIRCUIT COURT AT GWATIOR
Original Application No, 5 of 1999
Gwslior, this the 22nd day of April 2003

Gyan Singh, S/o0. Shri Beheri Singh,

aged about 45 years, Desig, : Ex-

Gengmen in the Central Railway

Services, R/o. Village Ram Bhajan Kea

Pura Tehsil & District Morena (M.P.),

(P.0.) Deekhatpursa, ees Applicant

( By Advocate - None)

Ver sus
1, The Union of Indie, Through
Generel Meneger, Central
Railways (Reilway Administration),
V.I. Bombey,

2. Divisional Manpeger, Centrel
Railwey 4one Jhensi, Division Jhansi,
Jhansi (Ucpo ) .

3. Senior Divisional Engineer (North)
Jhansi (U,P,) Drum(w),
Jhansi (U.P.).

4, Assistant Engineer (Q), Agra Cantt,
AB.N, (M) Agre (U.P.).

5. Public Wofks inspector (P.W.I.),
Centrel Rgilway, Morena (M,P,), ess Respondents

(By Advocete - Shri H,D, Gupte through proxy counsel
Shri B,L. Gupta)

0_3.D_E_R_(Oral)

By B.K, Upednyeya, Mewper (Admny,) -

Nobody 1is present on behalf of the applicant even
on second cell, Even on eerlier date of hearins i,e. on
01/08/2002 nobody wes present on behelf of the applicent, It
appears that the applicent has no interest in prosecuting

this cese, Accordingly this Original Application is dismissed

for non-prosecution,

(\41%’7\éﬁﬂ@\/’

8>¥KEEEaALSh2>/’
(J.K. KAUSHIK) (R.K, UPADHYAYA
MEMBER (J) . MEMBER (A),)

"RKV)



f\

AsT
| %)é

() :* B : , /72‘
(h onm i /V/;amw{pé'\vz/ ’MW\(Q

(@) o 4 TLrmAa
(4) T, By L - o Muvene (m)y

%ﬁ/{ s



